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« (b) if so, what are the details in
this regard including cost, air-worthi-
ness, capacity, etc. of these aircraft ?

THE MINISTER OF ENERGY
WITH ADDITIONAL CHARGE
OF THE MINISTRY OF CIVIL
AVIATION (SHRI ARIF MOHD.
KHAN): (a) No, Sir.

(b) Does not arise.

Construction of Airport in between
Vijayawada and Guntur

2956. DR. YELAMANCHILI SI-
VAJIL: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether there was any pro-
posal to construct airport in between
Vijayawada and Guntur;

(b) whether it is a fact that
the present airport at Vijayawada
was constructed for war purposes
and is far away from both Guntur
and Vijayawada; and

(c) whether the Government pro-
pose to shift the present aerodrome
to a convenient place, in between
Vijayawada and Guntur ?

THE MINISTER OF ENERGY
WITH ADDITIONAL CHARGE
OF THE MINISTRY OF CIVIL
AVIATION (SHRI ARIF MOHD.
KHAN): (a) No, Sir.

(b) Yes, Sir.
(¢) No, Sir.

Accommodation of passengers on
cancellation of IA flight

2957. SHRI SARADA MOHA-
NTY: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether it is a fact that
flight of Boeing 467 of Indian Air-
fines was cancelled on the 2Ist
August, 1990;
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(b) if so, what were the reasons
therefor;

(c) whether it is also a fact that
some passengers who held confirmed
tickets for the flight were not given
seats in the flight of the next day;

(d) if so, what are the reasons
therefor, and what action has been
taken or proposed to be taken in
the matter; and

(¢) whether any relief was pro-
vided to the passengers who were
put to inconvenience as a result
thereof ?

THE MINISTER OF ENERGY
WITH ADDITIONAL CHARGE
OF THE MINISTRY OF CIVIL
AVIATION (SHRI ARIF MOHD.
KHAN): (a) Yes, Sir.

(b) The flight was initially delayed
due to technical reasons and had
10 be cancelled subsequently duve to
non-availability of stand-by aircraft.

(c) Yes, Sir.

(d) 5 passengers holding con-
firmed tickets could not be accom-
modated on Indian Airlines flight
IC-467 of 22-8-1990 because they
reported late and were treated as
“No-show”.

(e) Yes, Sir. All possible assis-
tance was provided by Indian Air-
lines to the stranded passengers.
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